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Drinking water to Karnataka

5479. SHRI S. B. SIDNAL; Will 
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) the financial assistance propos-
ed to be given to the Karnataka Gov-
ernment for its Rs. 1,000 crores pro-
ject for providing drinking water to 
all towns and cities in India; and

<b) if so, the details thereof?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH); (a> and (b). 
Drinking Water Supply is a State 
subject and the funds required for this 
purpose are provided in the State
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sector in the Five Year Plans. In the 
Sixth Five Year Plan, the agreed out-
lay for Water Supply and sanitation 
is Rs. 132 crores for Karnataka in 
the state sector. This outlay will be 
supplemented by Central assistance 
under the Centrally sponsored Accele-
rated Rural Water Supply Program-
me under which grants are given to 
State Governments to provide safe 
drinking water to indentified problem 
villages. The extent of financial as-
sistance to be provided under the 
Centrally Sponsored Accelerated 
Rural Water Supply Programme dur-
ing the Sixth Plan period to each 
State has not yet been decided.

Wat^r supply schemes for Nagaland

5480. SHRI CHINGWANG KON- 
YAK: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether it is a fact that the 
LIC propose to provide for water sup-
ply schemes in the Nagaland state; 
and

(b) if so, the details thereof?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) Yes, Sir.

(b) In the State’s Sixth Five Year 
Plan (1980—85), an allocation of Rs. 
10.75 crores has been made for sche-
mes including Water Supply Schemes 
to be financed by L.I C. The State 
Government has not yet furnished 
the details of these schemes.

Centres to Monitor and Check Air 
Pollution

5481. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether Government have de-
cided to set up some sixty centres in 
major industrial cities to monitor 
and check air pollution; and

(b) if so, the cost of the scheme 
and the broad features of the moni-
toring centres to be set up thereun-
der?
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